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THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI P.
VENEATA REDDY): (a) and (b).
The main functiong of the Welfare
Commissioner, Bhubaneshwar region
are to implement varioug schemes for
promoting welfare of beedi workers
and their families, as provided in the
Beedi Welltare Fund Act, 1976 So
far, 17 dispensariegs have been set up
under the Fund. Asrangements have
also been made for gpecialised treat-
ment to beedi workerg suffering from
T.B. A scheme for grant of scholar-
ships ranging between Rs. 10/- +to
Rs.'iipermonthtothechlldrenot
beedi workerg is being operated, A
“Build Your Own House Scheme” has
alsp been introduced.

Harassment of Christians in Motichar;
Bihar

8254¢. SHRI INDRAJIT GUPTA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government are awaie
of the harassment and atrocities to
which the Christian minority in Moti-
hari, East Champaran District of
Bihay are being subjected to smnce
September, 1980;

(b) whether it is a fact that the
Christian Prachar Bhawan was raided,
property of the Navjivan Primary
School and Navjivan Leproay Relief

was looted and members of
the management were assaulted; and

(c) if so, whether the culprits have
been apprehended and punished in
view of the failure of the local autho-
rities to protect the Christian?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HQO! AFFAIRS
(SHR] YOGENDRA ANA):
(2) to (c). Facts gre being asoer-
tain, and will be laid on the Table
of the House on receipt.
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8255. SHRI ERA ANBARASU: Will
the PRIME MINISTER be pleased io
state the total number of workers as
well as the staff members employed
in the Kalpakkam Atomic Power Pro-
ject?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ELECTRONICS
AND ENVIRONMENT (SHRI CP.N.
SINGH): The total number of per-
sons employed in the Madras Atomic
Power Project iz 1293.

Memgrandum regarding closure of
BBJ Ltd. Calcutita

8256, SHRI JYOTIRMOY BOSU:
Will the Minister of INDUSTRY be
pleased to gtate:

(a) whether B.B.J, Sramik Union,
18 F, Shahanagar Road, Calcutta a
had sent a memorandum to him
(dated 16th December, 1980) regard-
ing ‘closure of Calcutta firm Mis.
Braithwaite Burp and Jessopp Cons-
truction Co, Ltd.’;

(b) if so, what are the salient fea-
tures of the said memorandum;

(c) the steps that have been or are
being taken to revive the company;

(d) whether the Union has given
some concrete proposals in this re-
gard; and

(e) it so,
thereto?
THE MINISTER OQOF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Yes, Sir.

(b) The Memorandum has sug-

gested the following broad measures
for the revival of B.B.J.:

(i) conversion of constituents
dues into paid-up capital,

(ii) increasing the authorised ca-
pital,

(iii) increasing in revalued figures
of fixed assets to be taken as cagi-
tal regerve,

Government’s reaction





